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DELHI VIDHAN SABHA

LIST OF BUSINESS

Friday, March 27, 1998/Chaitra Oég 1920 (saka)

QUESTIONS

Questions as entered in separate list to be asked and answers
given.

MOTION

Shri Puran Chand Yogi to move the following motion :-
"That this House agrees to the Second Report of the
Committee on Estimates presented to the House on

25031998

SHORT DURATION DISCUSSION

Shri Alok Rumar
Km. Purnima Sethi
Shri Parvez Hashmi

to raise Short Duration Discussion on Water Supply
in Delhi.

CALLING ATTENTION

Shri Ramvir Singh Bidhuri to call the attention of Health
and Education Minister =

"to situation arising out of enhancement of free by 40% by
public schools and non-extension of corresponding increase

in pay to the teachers and other staff".

SPECIAL MENTION (RULE 287)

Matters to be raised by Members as given in separate list.

PRIVATE MEMBERS BUSINESS

(i) CONSIDERATION AND | PASSING OF BILL

Shri Alok Kumar to move that 'The Indian Divorce (Amendment)
Bill, 1995 (Bill No. 10 of 1995) be taken into consideration.

ALSO to move that the Bill be passed.
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(ii) The Child Labour (Abolition, Welfare and Rehabilitation)
Bill, 1994 (Bill No. 9 of 1994).

Shri Harsharan Singh Balli, Minister of Industries
to make a statement in the House regarding the Child
Labour (Abolition, Welfare and Rehabilitation) Bill,
1994 introduced in the House on 8.4.1994 by Km. Purnima
Sethi.

SHORT DURATION DISCUSSION

Shri Gauri Shankar Bhardwaj:
Dr. Gian Chand:
Shri Swaroop Chand Rajan:

to raise Short Duration Discussion regarding injustice
in the matter of grant of pay scales,Medical allowances,
etc. to various categories of teachers as a result
of Fifth Pay Commission's Recommendations.

(P.N. GUPTA)



